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Mobile Library-cum-Book Stall

9210. SHRI R A M A V A T A R  SUAS- 
TRI: Will the Minister or R A IL W A Y S  
be pleased state:

(a) whether it is a fact that only one 
2nd Class card pass is issued to Mobile 
L i brary-cum-book.itall contractors for 
the use of their representatives in 
train;

(b) whether it is a fact that the Rail-
w a y  has issued extra card pass to 
the contractors to supervise the work 
of mobile-cum-Libraiy bookstall;

(c) whether i[ is also a fnct that 
Ministry of Railways have receive*! 
any suggestion from the Menftjers of 
Parliament for the withdrawal of order 
o£ fixing photograph on 2nd class card 
passes in mobile Librarv-cum-book- 
stall; and

(d) if so, what action CiOvernmerit 
propuse to take in this regard?

TIIF D EPU TV MINISTER j N THE 
M IN IST R Y OF R A IL W A Y S  AND lN 
THE D EPARTM EN T OF P A R L IA -
M E N TA R Y A F F A IR S <SIlR l M A L L I-

K A R JU N ): (at and (b Instructions
to the zonal railways already exist for 
i'isue or absolute minimum number of 

second class passes required for 
management of mobile library-cum- 
bookstalls available over the section 
on which the mobile uni Is and for u'ie 
by the person/persons (contractor and/ 
or his employees) who actually manage 
the mobile library-cum-bookslali on 4 
particular train.

(c) and (d). A  reference was received 
from one Member of Parliament sug-
gesting the withdrawal of orders lor 
affixing photographs on the card passe3 
issued 10 mobile Lbrary-cum-bookslall 
contractors. It has< however, been 
decided not to make any relaxation, in 
this regard on consideration that when 
aU card passes are issued with the pho-
tographs of the persons who would 
utilise the same, it would ^void misuse 
of such passes by unauthorised per-
sons.

Allotment of Bookstalls to unemployed 
Graduates

9211, SHRI R A M A V A T A R  SH AS- 
T R I ; Wilj Ihe Minister of R A IL W A Y S  
be pleased lo state;

(a > whether it is a fact that hi? 
Ministry issued orders 0f preference 
to the Zonal Railways for allotment or 
bookstalls to the group of unemploy-
ed graduates;

(b) wheiher it is n fact that the 
order of preference for allotment ot 
bookstalls at Ambala Cantt. Station in 
not followed;

(cl wheiher it is a fart that so many 
unemployed graduates have applied 
and deposited lumpsum earnest mo-
ney and the case has not yet lieen 
linalised; and

(d) what are the detailed reasons 
thereof?

THE D E PU TY MINISTER IN THE 
M INISTRY OF R A IL W A Y S  AND IN 
THE D F FA R T M E N T  OF P A R L IA -
MENT AH'!' A F F A IR S  (SHRI M A L L I-
K ARJU N ): (a) lo (d). The order of 
preference for ihe award of bookstall 
contracts at Stations un Indian Rail- 
w a y3 is indicated below;

(i) Co-operative Societies of actu-
al workers/vendors and Co-operative 
Societies of unemployed graduates;

(ii) Partnerships and Associations 
of unemployed graduates;

(iii) individual unemployed Gradu-
ates. who are sons/ wards of rail- 
waymen (se rv in g 're t ire d ); and

(iv) Individual unemployed gra-
duates other than those at (iii) above.

In the case of bookstall contract at 
Am bala  Cantt. Station ilve applica-
tions (one from a Partnership c f  un-
employed graduates and the -emain- 
ing from four individual unemmoyed 
graduates) were received. The part-
nership firm falling under order of 
preference Nn. (ii) above was not 
considered suitable as the represen-
tative of the Partnership firm who
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appeared before Ihe Screening Com-
mittee, failed to produce the gradua-
tion certificates of other partners 
The bookstall contract has, therefore, 
been olTered by the Railway Admi-
nistration to an individual unem-
ployed graduate falling andcr the 
order of preference No. (iii) above. 
There has, therefore, been no devia-
tion from Ihe procedure followed by 
the Zonal Railway.

Medical facilities to Press Correspon-
dents & Journalists

PL112. SHRI RAM VILAS PAS- 
WAN: Will the Minisler of HEALTH 
AND FAMILY WELFARE be pleased 
lo state:

(a) whether there is any oroposal 
under consideration of the Govern-
ment to pro.idc medical facilities in 
the Capital and all A' L lass cities in 
the country to the Press Correspon-
dents and Journalists as per rules 
admissible to the Central Govern-
ment Employees;

(!») if so, 
thereof; and

what are the details

(c) if not, Ihe reason? thereof?

THE DFPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FA-
MILY WEI FARE ( KUMARI KUMUD- 
BEN M JOSHI) : la) There is no 
proposal under consideration of the 
Government lo provide medical 
facilities in the Capital and all *A'

Class cities in the country to the 
Press Correspondents and Journalists 
as per rules admissible to the’ Cen-
tral Government Employees.

(b) and (c). Do not arise.
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